
NATIONAL COMPAI'IY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

eq

CORAM: Present:

c.A No.84/(MAH)/2017

SHRI B,S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALT.ASENAPATHY
MEMBER (T)

SHEET OF THE HEARING OF MUMBAI BENCH OF THE
N NAL COMPAI.IY LAW TRIBUNAL ON 29.09,20I7

NAME OF THE PARTIES: M/s. Tech Mahindra Limited.

SECTION OF THE COMPANIES ACT: 62lA of the Companies Acl 1956/441
of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE

ORDER
CA No.84/621A'441/NCLTA{B,A4AlV2017

the partiet list this matter on 13.10.2017

APATI'IY B.S.V. PRAKASH KUMAR
Member (ludici.rl)l\lcmber (Irchni.al)

sd/-


